
Import foucy km  Newsprint ron 
1987-88.

The Minister o1 Information and 
Broadcasting (Shri K. K. Shah): I
beg to la y  on the Table a copy of 
the Public notice dated the 6th April, 
1967, regarding Import policy for 
Newsprint for the year 1967-68 in 
respect of newspapers and periodicals. 
[Placed in Library See No. LT-252/ 
67],

D elhi Development A uthority 
( Com m ittee Meetings) Rtgula- 

txons.

The Minister of Works, Housing and 
Supply (Shri Jafanath Rao): I beg
to lay on the Table a copy of the 
Delhi Development Authority (Com
mittee Meetings) Regulations, 1966, 
published in Notification No. S.O. 
3619 in Gazette of India dated the 
3rd December, 1966, under section 5ft 
oi the Delhi, Development Act, 1957. 
[Placed in Library, see Mo. LT-253/ 
67],

Notifications um >er Central Excises 
and Sai.t A ct, etc.

The Minister of State In the Minis
try of Finance (Shri K. C. Pant): 1
beg to lay on the Table—

(1) A copy each of the following 
Notifications under section 159 
of the Customs Act, 1962 and 
section 38 of the Central Ex
cises and Salt Act, 1944: —

(i> The Customs and Central 
Excise Duties Export Draw
back (General) Eighteenth 
Amendment Rules, 1967, 
published in Notification 
No. G.S.R. 443 in Gazette 
of India dated the 1st April, 
1967.

(ii) The Customs and Central 
Excise Duties Export Draw
back (General) Nineteenth 
Amendment Rules, 1967, 
published in Notification

No. O.RS. 444 la Gaastte of 
India dated the lit April, 
1987.

(iii) The Customs and Central 
Excise Duties Export 
Drawback (General) Twen
tieth Amendment Rules, 
1967, published in Notifica
tion No. G.S.R. 445 in Gazet
te of India dated the 1st 
April. 1967.

(iv) The Customs and Central 
Excises Duties fkcpart 
Drawback (General") Twen- 
ty-flrst Amendment Rules, 
1967, published in Notifica
tion No. G.S.R. 446 in Gaz
ette of India dated the 1st 
April. 1967.

(v) The Customs and Central 
Excise Duties Export Draw
back (General) Twenty- 
second Amendment Rules, 
1967, published in Notifica
tion No. G.S.R. 447 in Gaz
ette of India dated the 1st 
April, 1967.

(vi) The Customs and Central 
Excise Duties Export Draw
back (General) Twenty- 
third Amendment Rules, 
>967, published in Notifica
tion No. G.S.R. 448 in Gaz
ette of India dated the 1st 
April, 1967.

(vii) G.S.R. 449 published in Gaz
ette of India dated the 1st 
April, 1967, containing cor
rigendum to G.S.R. 110 pub
lished in Gazette of India 
dated the 28th January, 
1867. [Placed in Library. 
Sec No. LT-254/67J.

(2) A copy each of the following 
Notifications under section 199 
of the Customs Act, 1962:—

(i) G.S.R. 396 published in Gaz
ette of India dated the 29th 
March, 1967.


